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DELHI VIDHAN SABHA
Bulletin Pant-1
(Brief Recond of Proceedings)
Monday, Apnil 12, 1999/Chaitna 22, 1921 (Saka)

NO.17

Starned Questions

Stanned Question Nos. 241 to 244 and Supplementarnies
thereto were onally asked and answered.

Replies to Starned Question Nos. 245 to 260 were Laid
on the Table of the House.

Unstarred Questions

Replies o Unstarned Question Nos. 453 to 465 were Laid
on the Table of the House.

Shont Notice Quesiion

Shont Notmnice OQuestion No.l! and Supplementaries wene
onally asked and answened.

Motion
Smt. Shiela Dikshit moved the following motion:
"This House congratulates the Indian Scientisits
and Defence Personnel gon the successgul Launch
0§ Agni-1I, fon which every Indian is proud of".
The motion was put to vote and adopted unanimously.
Special Mention
Following membens haised  mattens under Rule 287:

1.  Shni Sahab Singh Chauhan
2. Shni HarnsharnanSingh Balli

(Ministen of Food & Supplies intenvened in fthe mattenr).
3. Shni Jike Singh Chauhan
4.  Shni Tarvindern Singh Marwah

5. Shal Jagdish Anand
Cont’ ds oved
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6. 3

(2)

6.  Shni Radhey Shyam Khanna
T Smt. Kinan Walia
8,  Shni Mukesh Sharma

(Ministern of Powern 4intervened in the matter and also
made a statement).

9.  Shai Puran Chand Yogi
10. Shndi Bhishm Shawma

Hon'bfe Speaken clandified his nuling gdven on 5-4-99

\_ with negard to the admissibility of Resolutions/Motdons.

4.35 PM
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Legistative Proposal

Introduction of Bill

Smt. Shiela Dikshit, Chie§ Ministen dintrnoduced "The
Membens of Legislative Assembly of the National Capital
Tenitony of Delhi (Salanies, AlLowances, Pensions,
ete.) (Amendment BiLL) BiLEL, 1999 (Bi&L No. 4 of
1999)", aften fLeave was granted by the House.

Ruling by the Chain

Hon'ble  Speaken gave his nufing about the
non-admissibifity of the Notice of zthe Half anhoun
Discussion given by Shni Nand Kishsorne Gang and othens
unden Rule 53.

Statement by Chie§ Ministen

Making a suo moto statement, Smt. Shiela Dikshit, Chief
Ministen informed the House zthat the  Government  of
India has acceded 1o the request of Delhi Government
to convent 26-Alipun Road 4into Memornixf of Dr. B.R.
Ambedrar.

Shont Dunation Discussion

Shni Mangat Ram Singhal raised Shont  Duration
Discussion regarding deterionating ALaw and orden
situation in Delhdi. ‘

Following membens Zook part in the debate:

Shai Arviondern Singh Lovely
Shni Jike 4ingh Chauhan
Prof. Jagdish Mukhi

Smt. Kinan Choudhny

Smt. Meera Bhardwaj

(€, I S T o
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Dr. Hanshvarndhan

Shai Shoaib Igbal

Shni Deep Chand Bandhu

Shni Sahab Singh Chauhan

0. Shni Tawdinden Singh Mawah

— 0 0~ G
. s s

(Chief Minister neplied to the debate).

Befone adjourning the House sine die, Hon'bLe
Speakern  thanked afl Zhe membens  fon  thein
cooperation and help in nunning the House
successfully. He also thanked atl the officens
and staf4 of the Assembly Secretaniat, MWD,
Defhi Police and other Depantments of the
Government of NCT of Dethi who extended thein
cooperation An  making the deliberations a
successd. He also: thanked the press and media
fon thein positive contribution in communicating
to the common pubfic whatever transpired 4n the
House.

(The House was adfourned sine die). (Jan Gan
Man) .
S.K. SHARMA
SECRETARY
DELHI
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